
conditions of service of sales promo- Organisation in the Ministry of
tion employees in esta/blishments rv"~ v Railways. The conversion of the
engaged in the Pharmaceutical Indus-' ; temporary posts, held by them, into
try or in any notify industry. permanent once is, however, under

consideration in consultation with
Lion to Officers of Runily Planning Ministry <* Heaith & Fwnily

Set Up Welfare.
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6825. SHRI MOHD. SHAMSUL 
HASAN KHAN: Will the Minister of 
RAILWAYS be pleased to state:

(a) Why no paper lien has been 
given to the officers and staff working 
in Family Planning set up of the 
Board Office of Railway Ministry;

(b) why the effect of paper lien 
has been given to the staff of Zonal 
Railways from 1976 (Hate of issue of 
the letter of paper lien and not 
from the date of their joining in 
service;

(c) what is the effective value of 
paper lien from the_ confirmation 
point of view of the staff working on 
Zonal Railways;

(d) that is the fault of these staff 
for being deprived of their past ten 
to twelve years of service;

(e) will he look into the above 
matters and do justice to these staff 
and officers engaged in the most im­
portant programme of the nation;

(f) if so, by what time: and

(g) if not, why?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) It has 
not been possible to provide paper- 

to tile officerg. recruited directly 
*°r specific posts In the Family Wel­
fare Wing of the Railway Ministry as 
the Posts Held by them are isolated 
ex-cadre and are being continued on 
year to year basis with the con­
currence of Ministry of Health & 
Family WeJfare^_who bear the entire 
expenditure am Family Welfare

(b) to (g). The cost of the Family 
Welfare Organisation on the Rail­
ways is also bome by the Ministry 
of Health & Family Welfare. The 
posts are extended from year to year 
with their concurrence. Staff drafted 
to this organisation from other de­
partments of the Railways, have their 
liens in their parent cacfres.' In the 
case of staff directly recruited 
following the prescribed procedure, 
Railways have been asked to give 
them paper lien in equivalent or near 
equivalent gradeB from the date of 
issue of order* Normally, staff 
who are rendered surplus get bene­
fit of seniority and confirmation only 
from the date' of absorption. In the 
case of direct recruits of the Family 
Welfare Organisation a special dis­
pensation has, however, been given 
to provide paper lien from the date 
of issue of instructions and they 
would be eligible for confirmation 
against those posts as and whfen they 
are due for the same.
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6826. *n f WT* : TOT
fcr *f«fr *nr fm  ^  tfr:

( v )  t o  1978- 7 9 *  f a t *  *TTf?*rt
wr# *r «rrt if *rf»r smsr *;£ wk % fWfr
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(v ) It fto# at Ufa <rc w ft  
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{*) w  star, ftssH, wrft
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